o . M.A.259/99 in 0n.7/99,
S 14-06-99, {
' Heard Mr.A. g 3“

{ iTidbuy

Rao for the appltranr lb\tha.
Ma, Mr.V.Rajeswara Rac for w
the official respondents'F}b ‘
Mr.G.Ramachandra Rao for thé‘>\
applicant in the oa.

2. . - The main contention

of the applicant in the MA is
that the. results are w1th-
481d and because of that they

are not . gég§ing promotted,

s there _are 5 posts are

available and there are 4
candidates who are reporéZB
to have been selected.ggen if
’ _ the applicant succeeds in
MA 'J.—S‘ﬂ}‘i‘?l : this OA she will get
h% . , ¢ promotion without any hitch.
To safeqguard the interest of
@A- ?'{ﬁ ’ .o the applicant one postb-f?o be
- ¢4 kept vacant instead of
»kegplngu::fesults unpublished,
3. From the above
subm1q51on it is evident that
the applicantA in the Ma
reguests thi: promot ting them
very urgen*ly. This can be
P achieved by disposing of the
OQA within 2 weeks time. FEven
if such an order is given to
keep one post is vacant the
promotion order may be issued
probably within a fortnight
time. The same result wil}
be achieved by disposing of
the 0a within A fortnight.
Hence, the nparties to be

impleaded in our opinion is

not necessary. Hence, the MA
3
is disposed of dismissing the

—

Same. However the oa ;EBuld
be disposed of urgently.
List this OA. for orders on

- 21-06-99_
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